LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)

Friday, 05 August, 2016/ 14 Shraavan, 1938 (Saka)
No. 69

Sub: DETENTION OF MEMBER

Hon’ble members are hereby informed that following Radio message has been received
from Asstt. Commissioner of Police, ABIDS DIV, Hyderabad City :

“Sh. Somnath Bharti, Hon’ble MLA, Malviya Nagar Constitutency, Delhi was
arrested on 02/08/2016 at 15.15 hrs in Crime No. 251/2016 ws 151 Cr.P.C. of Police
Station Narayanaguda for staging dharna alongwith 36 Party members of AAM AADMI
Party in front of the office of Commissioner of Police, Hyderabad City, raising slogans to
arrest BJP MLA Sh. Raja Singh and trying to burn the effigy of Hon’ble Prime Minister
of India, causing obstruction to the free flow of traffic.”

Prasanna Kumar Suryadevara
Secretary
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